CENTRAL ADMINISTRATIVE- TRIBUNAL PRIN:;PA& BBVJH
- NEW DEIHI.,

0,A.Noﬁ1422 of 1989
New Delhi this 13th April{l9945

Suraj Prakash

s/o Shri Jiwan Dasj

r/o 5/3L, WEA, Karol Bagh, -

. New Delhi-llOOOS.... ERK ....Apphcam—i

Versus

Union of India
-through .
The Sagretary,’

Mlﬁlstry of Defence
South Blocky N"a*wDelh.’a.-J.J.OOJLl*'E

2 Estate CEflcer
' Station Hea quarters
De lhi Cantty, Delhl-llOOlO.

3% Chief Engineer,

Delhi Zone 1o Delhi Canttd,

De Ihi~-1100 J48.., JRespondentst

ORDE R (GRAL)

None for the applicantil

. Nome for the respondents;

Ia'is-noted-thét the applicant was absent
Risv -
on 8:4.84, This case has be°n on board since 08.4, 94

oncwhich date the case came up for hearlng.

]
'Fi

o Undexr the clrcumstances, this application

Ais dismissed in default?

IS

(S.R,ADIGE!
MEMBER(A)



